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M/s. Carews Pharmaceuticals have 
not furnished the complete details 
asked for by the Government to 
calculate the amount of unintended 
benefit. The Government has 
already decided to give them a final 
hearing before launching prosecution 
against them. 

Capacity utilisation by IDPL 
and HAL 

1413. SHRI ASHOK NATH 
VERMA : Will the Minister of 
PETROLEUM AND CHEMICALS 
be pleased to state: 

(a) what are the items in the 
production range of IDPL and HAL 
where the capacity utilisation is less 
than 10 per cent or which are not 
being produced at all; 

(b) what was the production of 
such items during the last three 
years, year-wise and what is the 
capital invested in each; 

(c) whether it is a fact that IDPL 
has no plan to produce these items; 

(d) if so, what steps are being 
taken to dispose of the assets; and 

(e) what are the names of drugs 
for which money was given by his 
ministry to IDPL during 1987-88 
and to what extent? 

THE MINISTER OF STATE 
IN THE MINISTRY OF PETRO-
LEUM AND CHEMICALS (SHRI 
BHAJAMANBEHERA): (a) to (e) 
The requisite information is being 
collected and will be placed on the 
Table of the House. 

 


